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1 2 3 4 6 7 8
Central Coalfields
Limited (CCL)
9. Kargali 1.35 1.05 1.00 91.2 80.77 74.26
10. Kathara 0.82 0.78 0.70 60.7 58.17 65.03
11. Swang 0.70 0.60 0.61 131.5 130.93 130.00
12. Gidi 0.96 0.52 0.91 69.5 85.90 92.35
13. Rajrappa 0.97 0.90 1.24 56.8 56.63 70.43
Western Coalfields
Limited (WCL)
14. Nandan 0.42 51.4 57.65 57.58

0.37 0.39

(b) Yes, Sir. The washed coal production from
washeries of CIL has almost stagnated during the last three
years.

(c) Main reasons for under utilisation of the capac-
ity of existing washeries are as under:-

(i) Most of the wahseries are old and are designed
to process better quality coals. Due to depletion
of these reserves over the years, the ash content
in the raw coal feed has increased affecting the
preformance of washeries considerably.

(i) Inadequate raw coal feed to washeries.
(i) Frequent power failures.

(d) Steps taken/proposed to be taken to augment
indigenous availability of coking coal, inter-alia, include:-

(i) Increasing raw coking coal availability by
reorganising existing mines and development of
new mines.

(i) Modification of the existing coking coal washeries
to improve the capacity utilisation as well as the
quality of washed coking coal.

(ili) Increasing raw coal feed to washeries by supplying
low volatile medium coking coals of suitable
quality.

(iv) Early commissioning of two new washeries under
construction at Madhuband (BCCL) and Kedla
(CCL) for increasing the exsting washing capacity.

Appointment of Chairman

3297. SHR! UTTAMSINGH PAWAR: Will the Minister
of FINANCE be pleased to state:

(a) the names of Public Sector Banks whose
Chairman are likely to retire during the current year
alongwith the date of their retirement;

(b) whether the prospective incumbent have not
been selected as yet;

(c) if so, the reasons therefor; and
(d) by when they are likely to be selected?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI M.P. VEERENDRA KUMAR): (a) The
names of the public sector banks whose Chairman and
Managing Directors are due to retire during the current year
alongwith the date of their retirement are given below:-

SI. No. Name of the Bank

Date of Retirement

1. Chairman, 31.3.1997
State Bank of India

2. Chairman and Managing Director, 30.4.1997
Bank of India

3. Chairman and Managing Director, 30.4.1997
Bank of Maharashtra

4. Chairman and Managing Director, 30.9.1997
Central Bank of India

5. Chairman and Managing Director, 30.11.1997

Syndicate Bank

(b) to (d) The prospective incumbents to be appointed
to fill up the vacancies mentioned at Sl. Nos. 1, 2 & 3
above have been identified and approval of the competent
authority have been sought for thir appointments. The
vacancies mentioned at SI. Nos. 4 and 5 shall arise only
on 1st October, 1997 and 1st December, 1997, respec-
tively.

iIMF Loan

3288. SHRI N.K. PREMACHANDRAN: Will the Min-
ister of FINANCE be pleased to state:

(a) whether the Government have availed of any
loan from the I.M.F. during the last one year,
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(b) if so, the amount thereof;

(c) whether the Government have any plan to avail
further loan from the |.M.F. during 1997-98; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI M.P. VEERENDRA KUMAR): (a) and (b)
No, Sir.

(c) and (d) No, Sir.
[Translation]
Suggestion by the World Bank and IMF

3299. SHRI PANKAJ CHOWDHARY:
DR. RAMKRISHNA KUSMARIA:

Will the Minister of the STATE IN THE MIN-
ISTRY of FINANCE be pleased to state:

(a) whether the World Bank and International
Monetary Fund are exerting pressure to Control the
financial loss and to lower down subsidy;

(b) if so, the details thereof; and
(c) the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI M.P. VEERENDRA KUMAR): (a) to (c)
Policy making is the soverign right of the Government of
India and there is no question of the World Bank, IMF or
any external agency exerting pressure on the Government
of India to accept its suggestions. However, World Bank,
in its Country Economic Memorandum’'96, has suggested
that India should reduce the fiscal deficit and reduce/
retarget the subsidies, in particular the fertilizer and food
subsidy. Similar suggestions were also made by the
International Monetary Fund.

[English]
External Audit of Finance Institutions

3300. DR. M. JAGANNATH: Will the Minister of
FINANCE be pleased to state:

(a) whether the Government propose to introduce
external auditing for financial institutions besides inspec-
tions by the RBI to detect mistakes;

(b) if so, when it is likely to be introduced; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI M.P. VEERENDRA KUMAR): (a) and (b)
The accounts of all-India financial institutions (AlFls) such
as Industrial Development Bank of India, Industrial Finance
Corporation of India Limited, Industrial Reconstruction Bank
of India and Industrial Credit and Investment Corporation
of India Ltd. are being audited every year by statutary/
external auditors.
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It may also be added that a Board for Financial
Supervision (BFS) was constituted under the aegis of
Reserve Bank of India (RBI) in November 1993 to oversee
the supervision financial system comprising banks, AlFls
and non-banking financial companies. At present, AlFls are
subjected to ‘On-site’ inspections bi-annually.

(c) Does not arise.
Selection of Chief Election Commissioner

3301. SHRI SANAT MEHTA: Will the Minister of LAW
and JUSTICE be pleased to state:

(a) whether the Government have accepted the
recommendations of the Goswami Committee regarding the
selection of the Chief Election Commissioner:;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE DEPARTMENT
OF LEGAL AFFAIRS, LEGISLATIVE DEPARTMENT AND
DEPARTMENT OF JUSTICE (SHRI RAMAKANT D.
KHALAP): (a) to (c) The mode of appointment of Chief
Election Commissioner is one of the proposals on Electoral
Reforms which are being discussed by the Government
with the political parties. No decision in the matter, however,
has yet been taken.

Foreign Exchange Outflow

3302. SHRI GEORGE FERNANDES: Will the Minister
of INDUSTRY be pleased to state:

(a) whether the Government have information of
the foreign exchange outflow on account of royalty, import
of mahinery, purchase of technology, import of kits in CKD
condition, import of manufactured vehicles, transfer of
profits by the automobile sector including four wheelers,
three wheelers and two wheelers in the country;

(b) if so, the details thereof during the last three
years;

(c) whether the Government are aware that the
outflow of foreign exchange far exceeds the foreign
exchange earned through export of automotive vehicles
from India;

(d) if so, the details thereof; and

(c) the steps are proposed to be taken to prevent
this large outflow of foreign exchange?

THE MINISTER OF INDUSTRY (SHRI MURASOLI
MARAN): (a) and (b) Import of machinery, etc. is under
Open General License and a number of agencies are
involved in remittance on account of royalty, import of
technology, profits, etc. relating to different types of
automotive vehicles. Such data is exhaustive and is not
maintained centrally.

(c) Outflow of foreign exchange on import of



